FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KRRISH REALTECH PRIVATE

LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Krrish Realtech Private Limited
2. | Date of incorporation of | 05/06/2010
corporate debtor
3. | Authority under which corporate | ROC-Delhi |
debtor is  incorporated /
registered
4. | Corporate Identity No. / Limited | U70200DL2010PTC203692
Liability Identification No. of
corporate debtor
5. | Address of the registered office | Registered Office: Unit No. 202, Elegance Tower, Plot
and principal office (if any) of | No. 8, Jasola District Centre, New Friends Colony,
corporate debtor South Delhi, New Delhi, -110025
6. | Insolvency commencement date | 10" August 2026
in respect of corporate debtor
7. | Estimated date of closure of | 6" February 2027
insolvency resolution process (180 days from the insolvency commencement date)
8. | Name and registration number of | Waterfall Insolvency Professionals Pvt. Ltd.
the insolvency professional | IBBI Reg: IBBI/IPE-0022/IPA-1/2022-23/50016
acting as interim resolution
professional
9. | Address and e-mail of the | Address: 1221 Maker Chambers V, J B Road, Nariman
interim resolution professional, | Point, Mumbai-400021
as registered with the Board Email id: waterfall0421@gmail.com
10. | Address and e-mail to be used | Address: 1221 Maker Chambers V, J B Road, Nariman
for correspondence with the | Point, Mumbai-400021
interim resolution professional Kindly ensure to send all claims or any other query only
at: rp.krrishrealtech@gmail.com
11. | Last date for submission of | 24" August 2026
claims (14 days from the date of appointment of IRP)
12. | Classes of creditors, if any, | Allotees under real estate projects
under clause (b) of sub-section
(6A) of section 21, ascertained
by the interim resolution
professional
13. | Names of Insolvency | Ms. Veenu Drall
Professionals identified to act as | IBBI Reg. No. : IBBI/IPA-001/1P-P-02504/2021-
Authorised Representative of | 2022/13816
creditors in a class (Three names
for each class) Mr. Parth Garg
IBBI Reg no. : IBBI/IPA-001/IP-P-03020/2026-
2027/14646
Ms. Akriti Sood
IBBI Reg no. : IBBI/IPA-002/1P-N01224/2022-
2023/14221
14. | (a) Relevant Forms and (a) Web link: https://ibbi.gov.in/home/downloads

(b) Details of authorized
representatives are available
at:

(b) Web link: https://ibbi.gov.in/insolvency-professional

Physical Address: The Insolvency and Bankruptcy
Board (IBBI), 7™ Floor, Mayur Bhavan, Shankar
Market, Connaught Circus, New Delhi -110001

Notice is hereby given that the National Company Law Tribunal,New Delhi Bench, has ordered
the commencement of a corporate insolvency resolution process of the M/s. Krrish Realtech
Private Limited on 10" August 2026.



mailto:waterfall0421@gmail.com
mailto:rp.krrishrealtech@gmail.com
https://ibbi.gov.in/home/downloads
https://ibbi.gov.in/insolvency-professional

The creditors of M/s. Krrish Realtech Private Limited, are hereby called upon to submit their
claims with proof on or before 24" August 2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to act as authorised representative of the class Allottee under real estate project in
Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 13" August 2026
Place : Mumbai

Sd/-
Gaurang Chhotalal Shah
Designated Director
IBBI Reg: IBBI/IPA-002/1P-N00947/2019-2020/13002
AFA: AA2/13002/02/300627/204442 valid upto 30.06.2027
of M/s. Waterfall Insolvency Professionals Private Limited
IBBI Reg. no.: IBBI/IPE-0022/IPA-1/2022-2023/50016
AFA : AA1/50016/02/311226/20083 valid upto 31.12.2026
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PRABHAT SECURITIES LIMITED

CIN: L2202 UP1582FLCO05TSS E-Mail:prabhalsecuriliasggrnail eom
RA0:119% 10 &, Keushalpun, Kanpuer-208 012
Ph: D512-252634 7 WEB:htps-fwanw. prabhatsecunitiesitd co.in/

UNAUDITED RESULTE FOR THE QUARTER ENDED ON 0TH JUNE, 2601
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For PRABHAT SECURITIES LIMITED

LDV RAMA KANT KUSHWAHA

DM (REEITTI4)

(MANAGING DIRECTOR)

Place- Kanpur
Date- 12.08.2026

PASUPATI SPINNING & WEAVWING MILLS LIMITED
CIN : L74800HR19TAPLCO0GTED
Regd. Oifica © Willage Bapriwas (Dbaruhera) Distt. Rewari, Haryana
Head Office ; 127-128, Tribhuvan Complex, Ishwar Nagar, Mathura Road, New Dalhi 110 065
STATEMENT OF STANDALDONE FINANCIAL RESULTS FOR
THE QUARTER ENDED 30TH JUNE 2026,
Fs. in Lacs except EPS
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Rarmesh Kumar Jain
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Date ; 1208200

ALANKIT LIMITED
CIN: L74900DL1989PLC036860
Regd. Off. 205-208, Anarkali Complex, Jhandewalan Extension, New Delhi-110055
Website: www.alankit.in Email for investors: investor@alankit.com
Tel No.: 011-42541234/904
NOTICE OF THE 37" ANNUAL GENERAL MEETING
Notice is hereby given that the 37" Annual General Meeting (AGM) of the members of
Alankit Limited (Hereinafter referred to as "the Company") is convened to be held on
Tuesday, 08" September, 2026 at 11:00 A.M. IST through video conferencing ("VC") to
transact the business, that is set forth in the Notice of the AGM, in compliance with the
applicable provisions of the Companies Act, 2013 ("Act"), the General circular nos.14/2020
dated April 8, 2020 and subsequent circulars issued in this regard, the latest being 03/2025
dated September 22, 2025, issued by the Ministry of Corporate Affairs ("MCA") and under
SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 ("Listing
Regulations") and relevant SEBI circulars issued from time-to-time.
Notice of the AGM and Annual Report for the financial year 2025-26 will be made available
on the Company's website at www.alankit.in, websites of the Stock Exchanges i.e., BSE
Limited and National Stock Exchange of India Limited at www.bseindia.com and
www.nseindia.com respectively.
Electronic copies of the Notice of the AGM containing the procedure and instructions for
e-voting and the Annual Report for the financial year 2025-26 will be sent only by electronic
mode to all those Members whose e-mail addresses are registered with the Company/
Depositories as on Friday, August 07, 2026. Members who have not yet registered their
email addresses are requested to register the same with respective Depository Participant,
in case of shares held in electronic form and by sending a request at investor@alankit.com
and rta@alankit.com along with signed scanned copy of the request letter providing the
e-mail address, mobile no., self-attested PAN copy and for receiving the Annual Report
2025-26 along with the Notice of 37" AGM electronically, if shares held in physical form.
The Company is providing the facility to its members to exercise their right to vote on the
business as set forth in the Notice of the AGM by electronic means through both remote
e-voting and e-voting at the AGM. The instructions for participating through VC and the
process of e-voting, including the manner in which Members holding shares in physical
form orwho have not registered their e-mail addresses can cast their vote through e-voting,
are provided as part of the Notice of the AGM.

By Order of the Board of Directors

For Alankit Limited

Sd/-

Sakshi Thapar

Company Secretary and Compliance Officer

Place: New Delhi
Date: 12/08/2026
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FOR THE ATTENTION OF THE CREDITORS OF
KRRISH REALTECH PRIVATE LIMITED
RELEVANT PARTICULARS

i"i Tl F-!li-lb-:dl F"lr.-'lll—l i |I':|.".-:1
| DEADE20I0

s

.| Marme o the porparale detnon
| Data of inconporaton of he
| coparate debor
3. | Authority under which the comorste
| debitor i Incomporaiad ¢ registered
; EI',I’ITI\:IF.;II,I;,. ILt.rﬁﬁ_g,- My rriber L||-1|1|::r|
Lizkilty [dantfication Mumibar of the
| Erporte debior
i, | Fddness of the regshenad office and
prirespal office Jif ary) of e
corporEte cabior
| Treahency cormmencement dae of The
| eorpora: deldor
Estimated date of cloawre of the
| Iresoihaenny. sesioh o process
.| Marma and registration nunther of the
| irsokency professiongl acling aa
indsrim resclution profiessional
| Aadress gnd emai al ihe
irgerm nesolution profiessionad,
g3 rapiiened with the Boand
| Bitniezs vl e-rma to b ud for
comespandence 'with tha
iPferaT restlugian profession s

| UTO2000 I OPTC 203652

Registered Offica: Urat Mo, 202, Eeganca Tover,
Plal Mo B, leenda Diabic], Cerng, Mew Frienos Crokany,
South Dafni. New Delni, - 110025

| En Avgust 2076

iEth Feteuan 2027

| {350 ceps froem B inschaency commencement dale)
‘Wetarfal Irschency Proiessionais Pyt Lid.
BB Reg; [HELIPE-OOZ 2P 302223/ 50016

| Aeidress: 1371 Maker Chambers Y, | B Road,
Marmmin Poirt. Mumbai-a0ie
| IErnal el wElemalDd I TEgrEd o)
Paldresss D221 Maker Chawmbiens ¥, | B Riad,
Maniman Point. MumbaHa000iL
Hirkily ereure b Send all caims or sy olber queny
| anly &t mkmsheatech@smeatcom
drh Mgt 2026
114 ders from the darbe of apoointment of 7P
Alicees unckes rep estale prgacis

[ Lt date far Subimission of cars

1 Clasaes of credifoes, f ary, under
claugss (B of sugrsection (G4 of seclion
M, secantaned by thea it

| ressalution prodessionsal

| Marmes of Insolvency Professonals
icder e o Aot &S AL
Representaine of creditors ina dass
(b narmes for each class)

| M. Veenu Dral
BBl Feg, o
BALAPA000 P PORR0M, 2000 202/ 13818
Mr. Pasth Garg
B8 Rreg na.
BB P00 PR30y 200 E- 2007 14645
M= Akriti Sood
E81 Reg no.
| EEJ_."F.'-'u Q0PN 22 S0 3025 192
a1 Wt linkc Fmdsnwrmfﬂwm"mm
0 el ke DRl b o iy Insoie iy pieilessianal
Plu'ﬁl-r:d Addrese: Tha Insohency and Barkrupicy
goard {1BEIL. St Fioon, Mayur Bhaanr, Shankar Market,
Coringsg, Cincus, Mew Delhi 110001

Motice s hereby iven that the National Company Law Tnounal, Maw Deii Bench, has erderod
the commencemient ofa corporate insokaancy resolition process of the M/s. Krrish Resltech
Private Limited on 10th August 2026

TEie crsttars of Ws Hrrl:h Realtoch Private Limited, are hereby calless upon o sufmit their
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Designated Director
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RATHI BARS LIMITED
SHARE CERTIFICATES]

Ph. #91-11-42760373, Web: www.rathistesis com, E-mall
CIN No: L748990L193IPLCOE4THY

Regd. Office: A-24(7, Mchan Co-operative Indl. Estate, New Delhi-110017
rathibarsi@@hoetmall.com

Statement of Standalons Unaudited Roesults for the Quarter ended on 30th June 2026

RATHI BARS LIMITED

Regd, Office: A-24(7, Mohan Ce-operative Indl. Estate, New Dalhl-110017
Ph.: +31-114Z760373, Web: www rathisieels.com, E-mail ; rathibars@hotemail.com
CIN No: LT4B99DLAS3IPLCOS4TEY
Stateman! of Standalone Unaudited Results for the Quarter ended on 30th June 2026
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By arder af the Board
far Rathi Bars Limited

Anurag Rathi
(Managing Director)
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Anurag Rathi
(Managing Director)
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Place: New Delhi
Date: 12082026

HOLISIMNG FIRNANCE

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015. Branch Offices : Office No-286,

HIPIDLLIA 2nd Floor, Pocket-1, Sector-25, Rohini, New Delhi-110085 Email: auction@hindujahousingfinance.com

RRM: Mr. SHASHI MISHRA - 9718025302 « RRM: Mr. RAVI SHANKAR- 9999735552 « RLM: Mr. Parmod Chand - 9990338759

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement)
Rules, 2002 (hereinafter referred to as “the Rules”).

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below-described immovable property
mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of Hinduja Housing Finance Limited
(Secured Creditor) having its Corporate Office at 167-169, 2nd Floor, Little Mount, Saidapet, Chennai — 600015 and one of its Branch Offices at
Office No-286, 2nd Floor, Pocket-1, Sector-25, Rohini, New Delhi-110085, will be sold on “As is Where is”, “As is What is” and “Whatever
there is” basis on the dates mentioned below for realization of the amount due to the Secured Creditor from the borrowers and guarantors. The sale
will be done by the Authorized Officer through e-auction platform provided at the website: www.bankeauctions.com.

No.

ZCM: Pawan Kumar Yadav - 9711992427 « ZRM: Pawan Pandey - 8010562716

APPENDIX- IV-A [Refer proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Sr.
No.

Reserve Price

EMD
| Bid Increase Amount

Date and Type of|
Possession

Loan Account Number and
Name of Borrower(s) / Co-Borrower(s) /Guarantor(s)

Demand Notice u/s 13(2)
Date and Amount

Total O/s as on...

24.

Loan Account No. DL/DEL/DLHI/A000003752
MR. MANISH KUMAR (Borrower) Symbolic Rs. 2,99,700/-
& MRS. SHALINI SAIN (Co-Borrower) Possession | Rs. 10,000/-

21.01.2026 And Rs. 24,34,138
Rs. 25,41,570/- as on 10/08/2026

08/04/2026 | _ Rs. 29,97,000/-

Description of the Inmovable Property: All that piece and parcel of BUILT UP THIRD FLOOR, WITH ROOF/TERRACE RIGHTS, (FRONT MIDDLE), AREA
MEASURING 60 SQUARE YARDS, (PVT NO. 402) OUT OF ABOVE SAID PLOT BEARING NO. 3-B AND 4-B, (TOWER-II), KHASRA NO. 590 & 631,
SITAUTED IN THE REVENUE ESTATE OF VILLAGE NAWADAEXTENSION, BLOCK B-4, UTTAMNAGAR, NEW DELHI-110059

09/09/2026 & 10/09/2026, 14:00 hrs -17:00 hrs
11.09.2026, Till 17:00 hrs.
12.09.2026, 11:00 hrs -13:00 hrs

Date of Inspection of the property
EMD Deposition Last Date

Date/Time of E-Auction
Loan Account Number and

Reserve Price

25. Loan Account No. DL/DEL/DLHI/A000003912 21.01.2026 And Rs. 30,36,111/- 08/04/2026 Rs. 36,81,800/-
MR. VIJAY KUMAR (Borrower) Rs. 32,43,763/- as on 10/08/2026 Symbolic Rs. 3,68,180/-
& MRS. RADHIKA (Co-Borrower) Possession Rs. 10,000/-
Description of the Inmovable Property: All that piece and parcel of PORTION BEARING PRIVATE NO. T-301, ON SECOND FLOOR, (FRONT LHS),
WITHOUT ROOF RIGHTS HAVINGAN AREAMEASURING 67 SQ. YARDS OF PROPERTY BEARING NO. 24, BUILT ONAPLOT OF LAND MEASURING
200 SQ. YDS., PART OF KHASRA NO. 154/1 AND 155, SITUATED IN THE REVENUE ESTATE OF VILLAGE TAJPUR, NEAR GOVT. GIRLS SENIOR
SECONDARY SCHOOL, P.O. BADARPUR, NEW DELHI- 110044
26. Loan Account No. DL/DEL/DLHI/A000004045 21.01.2026 And Rs. 26,05,601/- 08/04/2026 Rs. 35,59,400/-
MR. SANDEEP KUMAR RAI (Borrower) Rs. 27,96,580/- as on 10/08/2026 Symbolic Rs. 3,55,940/-
& MRS. NIKHAT MALIK (Co-Borrower) Possession Rs. 10,000/

Description of the Inmovable Property: All that piece and parcel of PRIVATE PORTION NO. 001, ON GROUND FLOOR (WITHOUT ROOF RIGHTS) OF
PROPERTY BEARING NO. 84, HAVING AN AREA MEASURING 70 SQ. YARDS, BUILT ON A PLOT LAND MEASURING 250 SQ. YARDS, PART OF
KHASRANO. 166/2, SITUATED IN THE REVENUE ESTATE OF VILLAGE TAJPUR, NEARBY COSMOS PUBLIC SCHOOL, P.0. BADARPUR, NEW DELHI-
110044.

Demand Notice u/s 13(2) |Date and Type of

Name of Borrower(s) / Co-Borrower(s) /Guarantor(s) Date and Amount Possession EMD 27 Loa&'ch\?:\?\}A'\ll_okl%Ll_égERLé%H(lgAOOOOOA')W?’ R21 '22'52269'27‘1 Rs. 21103(;8(/)5(?; . Ogglorﬁ@?izce : RI;S' 22651 49533000/ -
0 . orrower s. 22,96,796/- as on | S. 2,04, -
Total O/s as on... Bid Increase Amount & MRS. BINDU DEVI (Co-Borrower) Possession Rs. 10,000-
1. Loan Account No. HRINCH/GURH/A00000050 07.10.2024 And Rs. 10,03,645- | 28/05/2025 Rs. 18,95,700/- Description of the Immovable Property: All that piece and parcel of ENTIRE SECOND FLOOR WITHOUT ROOF/TERRACE RIGHTS OF BUILT-UP
MR. DINESH CHAND (Borrower) & MR. SUNIL KUMAR & MRS. | Rs. 9,50,519/- as on 10/08/2026 Symbolic Rs. 1,89,570/- PROPERTY BEARING NO. 180, AREA MEASURING 43.1/3 SQ. YDS., L.E. 36.23 SQ. MTRS., OUT OF KHASRANO. 335, SITUATED IN THE AREA OF
SAROJ GOYAL & MR. RAHUL KUMAR GOYAL (Co-Borrower) Possession Rs. 10,000/ VILLAGE BINDAPUR, COLONY KNOWNAS T-BLOCK EXTN., VISHWAS PARK, UTTAMNAGAR, NEW DELHI-110059.
Description of the Inmovable Property: All that piece and parcel of Built Up Second Floor without Roof/Terrace Rights out of property Bearing No. B-1/102, | g Loan A t No. DL/DEL/PAND/A000001304 21.01.2026 And Rs. 21.71.068/- 08/04/2026 Rs. 54.39.100/-
LandAreaMeasuring 60 Sq. Yards, Partof KhasraNo. 18/16, situated in the area of village Khyala, Now colony Known as Vishnu Garden, New Delhi-110018 oan (Ii;lzlgegAU(I)R’.AV MALIK (Borrower) Rs. 25 6553 4/n_ s Zn 1(’) /Oé 19026 Symbolic ;S 5 ;13 ’910/_
2. Loan Account No. DL/DEL/DLHI/A000002034 02.01.2025 And Rs. 3905360/- 19/05/2025 Rs. 50,32,000/- & MRS. PREETI SABHARWAL (Co-Borrower) R Possession Rs. 10,000/
MR. SUMIT SINGH RANA (Borrower) & MR. VIKRAM SINGH | Rs. 36,56,367/- as on 10/08/2026 PSVmbO'.'C Rs. 5,03,200/- Description of the Immovable Property: All that piece and parcel of PROPERTY BEARING NO. 4/104, ENTIRE FIRST FLOOR WITHOUT
RANA & MRS. SAROJ DEVI (Co-Borrower) 0Ssession Rs. 10,000/ ROOF/TERRACERIGHTS, AREAMEASURING 100 SQ. YDS., SITUATEDAT RAMESHNAGAR, NEW DELHI-110015
Description of the Inmovable Property: All that piece and parcel of Built-Up Third Floor (PVT No -301), With Roof Rights Built On Property No. -31-A, Land - 1 X
Measuring 118 Sq. Yds, Out Of Khasra No -99/2 And 101, Situated In The Revenue Estate Of Village Nawada, Colony Known As Vipin Garden Extn. Uttam 29, Loan “Aﬂgoggx\é%ﬂ‘%ﬁggg (/) ?2;%?0866 R21 g;?gzg??d Rs. 3160?(‘)182/3;(());_ 5 OESSIyOr%ZO(l)iZCG | 'ESS 55221 182355000//
NagarNew Delhi 11 . . s. 39,18,231/-as on | . 5,21,850/-
3 - eWL : IA 00591 No. DLRJP/RJPCIA000000236 27.02.2025 And Rs. 34,67,921 | 11/07/2025 Rs. 69,93,000/. & MRS. RAJNI PUNDIR (Co-Borrower) Possession Rs, 10,000
' R ASHOK SINGH (Borrower) & e L 60300 Description of the Immovable Property: Al that piece and parcel of BUILT UP PROPERTY BEARING NO RZ-8-B, FIRST FLOOR, WITHOUT ROOF
- Rs. 3548,335/- as on 10/08/2026 | - S. 5,99, 500" RIGHTS, AREA MEASURING 87.7905 SQ. MTRS., (105 SQ. YDS), OUT OF KHASRA NO. 12/14, SITUATED IN THE REVENUE ESTATE OF VILLAGE
MR. POONAM SINGH (Co-Borrower) 0ssession Rs. 10,000/ DABRIEXTN., NEW DELHI-110045.
Description of the Inmovable Property: FLATNO. 687, TYPEA,BLOCKE, POCKET 3, SITUATED IN BINDAPUR, NEW DELHI 110059 30, Loan Account No. DL/JNK/JNKP/A000001335 21.01.2026 And Rs, 23,54 430/- 08/04/2026 Rs. 33.30.300)-
4. Loan Account No. DL/DEL/PAND/A000001296 | 05.06.2025 And Rs. 14,27,804/- 13/09/2025 Rs. 24,20,100/- MS. MEENA MEENA (Borrower) Rs. 25,26,423- as on 10/08/2026 Symbolic Rs. 3,33,030/-
MR. CHANDER BHAN (Borrower) Rs. 13,55,683/- as on 10/08/2026 Symbolic Rs. 2,42,010/- & MR. RAVI KUMAR (Co-Borrower) Possession Rs. 10,000
& MRS. INDU BALA (Co-Borrower) J | Possession | ™R 40,000/- Description of the Immovable Property: All that piece and parcel of BUILT UP PROPERTY BEARING NO. RZ-12, SECOND FLOOR, FRONT SIDE (RIGHT
Description of the Inmovable Property: All that piece and parcel of Pvt. Bearing No. 01 (Front Side), Upper Ground Floor, area measuring 57 Sq. Yds. Out of HAND SIDE PORTION) WITHOUT ROOF/TERRACE RIGHTS, AREA MEASURING 60 SQ. YDS., L.E. 50.17 SQ. MTRS., OUT OF TOTAL AREA
total area 177 Sq. Yds. Without its roof rights, portion of built up property bearing No F-81, Part of Khasra No. 90/5/1, situated in the area of village Palam and MEASURING 200 SQ. YDS., OUT OF KHASRANO. 102/23,24, 105/3/1, 4/1, SITUATED IN THE AREA OF VILLAGE PALAM, COLONY KNOWN AS RAJA
colonyknownas SadhNagar, GaliNo. 14/5, Palam colony, New Delhi— 110045 PURI,UTTAMNAGAR, NEW DELHI- 110059.
5. Loan Account No. DL/SDR/SDRA/A000000767 14.10.2025 And Rs. 16,41,629/- 09/01/2026 Rs. 41,61,800/- 31. Loan Account No. DL/MHV/MHVR/A000000205 21.01.2026 And Rs. 27,73,826/- 08/04/2026 Rs. 36,37,600/-
MR. AMIT PREET SINGH (Borrower) Rs. 17,39,176/- as on 10/08/2026 Symbolic Rs. 4,16,180/- MR. SAHIL DABAR (Borrower) Rs. 28,66,358/- as on 10/08/2026 PSymbol,lc |~ Rs.3,63,760/-
& MRS. RAJINDER KAUR (Co-Borrower) Possession Rs. 10,000/- & MRS. SURESH BALA DABAR & RITESH DABAR (Co-Borrower) | i ossession | Rs. 10,000/-
Description of the Immovable Property: All that piece and parcel of Entire Third Floor, with roof/terrace rights, part of property bearing no-181, bearing no. Description of the Inmovable Property: All that piece and parcel of PROPERTY BEARING PLOTNO. R-195 & R-196, UPPER GROUND FLOOR, FRONT
o sy 3, b g T o our s e 4 T ST o LT o e
6. Loan Account No. DL/DEL/DLHI/A000002342 07.11.2025 And Rs. 24,79,494/- 10/02/2026 Rs. 40,70,500/- DELHI-110059 ’ ’ ’ '
MR. SURAJ PAL SINGH (B 2 . Symbolic B
& MRS, USHA USHA (Go Bormanen Rs.25,05,2901-as on 1010812026 | - ¥ csion e Loan Account No. DLIMTGINRNA/AO00000046 21.01.2026 And Rs. 20,15,092- | 0810412026 Rs. 26,7400
Descrini . - : - . . - . MR. CHANDAN KUMAR (Borrower) Rs. 21,69,100/- as on 10/08/2026 Symbolic Rs. 2,63,740/-
escription of the Immovable Property: All that piece and parcel of Built up portion of property bearing plot no-14, Third floor (south east portion L-corner) with & MRS. MIRA KUMARI (Co-Borrower) Possession Rs. 10,000
roof rights, Flat No-303, area measuring 70 Sq. Yds., out of portion of property bearing plot no 14, out of khasra no-21/4, 5/1, and 6/1, situated in the area of — = : 1 | S. 10,000
oo oo St il gt
g Loan A'\CACFEJ“Ema\-LDE%Q%'ET%A'J(EHOL/QSV%(i?O“O?g ;7-;2]-22253’;“ Rs. 2?5381/23 ; - 13@ 0272026 B ESTATE OF VILLAGE PALAM, AREAABADI KNOWNAS COLONY MAHAVIR ENCLAVE, BLOCK H-3, PALAM, NEW DELHI-110045
: s. 30,54,432/- as on , s. 3,95,490/-

& MR. MANISH BHATIA & POOJA BHATIA (Co-Borrower) Possession Rs. 10,000/- 33 Loan Al\tjlchuFr;tAl\é%Sl?_iLﬁ\lUC'\hJAgHgU/A000003283 21.01.2026 And Rs. 27,39,156/- 03/0%20(')%6 IIQQS 335;5226é88000//-
Description of the Inmovable Property: All that piece and parcel of Third Floor with Roof/ Terrace Rights towards back side, right hand side of built up property & MR.S SONIA SONIA (C(o oBr(;?xstr) Rs. 29,39,934/- as on 10/08/2026 pogsession RS 10,0007
bearing plotno. 48 &49, admeasuring 50 Sq. Yds, i.e.41.81 SqMtrs, out ofkhasrano. 18/6, 15, 19/10, 11, Situated in the revenue estate of village Matiala, area S. N
abadiknown as colony New T-Block, Gali No-4, Shukar Bazar, Uttam Nagar, New Delhi- 110059 Description of the Inmovable Property: All that piece and parcel of FREEHOLD BUILT PROPERTY BEARING PLOTNO. E- 234A(OLD PLOTNO. E-89),

SECOND FLOOR, LHS, WITHOUT ROOF/TERRACE, AREA MEASURING 50 SQ. YDS., (L.E. 41.81 SQ. MTRS.), OUT OF TOTAL AREA MEASURING
8. Loan Account No. DL/DEL/PAND/A000001803 26.02.2025 And Rs. 50,28,612/- |  10/02/2026 Rs. 66,64,200/- 11545Q.YDS., OUT OF KHASRANO 15/12, SITUATED IN THE REVENUE ESTATE OF VILLAGE MATIALA, COLONY KNOWNAS MANSARAM PARK, IN
MR. RAJESH GUPTA (Borrower) Rs. 54,36,904/- as on 10/08/2026 PSymbol,lc Rs. 6,66,420/- BLOCK-E, UTTMANAGAR, NEW DELHI- 110059.
& MRS. RITIKARITIKA (Co-Borrower) ossession Rs. 10,000/- 34 Loan Account No. DLNGL/MEBH/A000000528 21.01.2026 And Rs. 25,20020- | 08/04/2026 Rs. 31.47.900/-
Description of the Inmovable Property: All that piece and parcel of Property No. RZ-661-A, UPPER GROUND FLOOR, BACK SIDE, WITHOUT ROOF MR. PIYUSH VERMA (Borrower) & Rs. 26.39.572)- as on 10/08/2026 Symbolic Rs. 3.14.790/-
RIGHTS, AREA MEASURING 83.61 SQ. MTR,, (100 SQ. YDS), OUT OF TOTAL AREA 200 SQ. YDS., OUT OF KHASRA NO. 617, SITUATED IN THE MRS. PINKY JAGDISH SODA (Co-Borrower) B |  Possession Rs. 1’0 600/-
REVENUE ESTATE OF VILLAGE NASIRPUR, COLONYKNOWNASKAILASHPUR), PALAM, NEW DELHI- 110045 Description of the Inmovable Property: All that piece and parcel of BUILT UP THIRD FLOOR WITHROOF RIGHTS OUT OF PROPERTY BEARING PLOT
9 Loan Account. No. DLIMTG/MTNG/A000000626 07 11,2025 And Rs, 22,26 242: ]| 10/02/2026 Rs. 30,52,900/- NO. 20-B, AREAMEASURING 50 SQ. YDS., OUT OF KHASRANO. 590 TO 631, SITUATED IN THE AREA OF VILLAGE NAWADA, COLONY KNOWN AS
MR. VIJAY VIJAY (Borrower) Rs. 24,09,524/- as on 10/08/2026 P?))s/?ebsoslilgn Rs. 3,05,290/- NAWADAEXTN., UTTMAMNAGAR, NEW DELHI - 110059
& MRS, SONM SONM (Co-Borrower) Rs. 10,000 3% Loan Account No. DLINGL/MEBH/AQ00001407 21.01.2026 And Rs. 33,209,136 | 0810412026 Rs. 45,13,500-
Description of the Immovable Property: All that piece and parcel of BUILT UP PROPERTY BEARING PLOT NO-24, PVT NO.004, UPPER GROUND MR. ABHAY KUMAR SINGH (Borrower) Rs. 35.66.510/- as on 10/08/2026 Symbolic Rs. 4.51.350/-
FLOOR, WITHOUT ROOF/TERRACE RIGHTS TOWARDS BACK SIDE LEFTHAND SIDE PORTION, ADMEASURING 49 SQ. YDS., |.E.40.97 SQ. MTRS. & MRS. SIMA DEVI ALIAS SEEMA DEVI (Co-Borrower) TUE Possession Rs 1’0 600 -
APPROX., OUT OF KHASRA NO-17/13/2 AND 17/18, SITUATED IN REVENUE ESTATE OF VILLAGE RAZAPUR KHURD, AREA ABADI KNOWN AS — : _ ] —
COLONY MOHAN GARDEN, INR-3,A-3BLOCK, UTTAMNAGAR, NEW DELHI-110059. Description of the Inmovable Property: All that piece and parcel of BUILT UP FIRST FLOOR MIDDLE-2, PVT. NO. 08, WITHOUT ROOF/TERRACE
RIGHTS, AREA MEASURING 65 SQ. YDS., OUT OF BUILT-UP PROPERTY BEARING PLOT NO. 18-B, OUT OF KHASRA NO. 665, SITUATED IN THE
10. Loan Account No. DL/UTM/UTTM/A000001163 07.11.2025 And Rs. 12,74,772/- 10/02/2026 Rs. 16,48,400/- AREAOF OLD LAL DORA(1908-09) OF VILLAGE NAWADA, UTTAMNAGAR, NEW DELHI- 110059.
E Symboli X
B VRS, POONAN BHATNAGAR (CoBaroner) Rs. 1293,139) as on 100812026 | Y eesion N e Loan Account No. DLNRY/NRYN/AOOG000054 21012026 And Rs. 1638373 | 08/0412026 Rs. 39,80,000F
' R MR. VIKRAMVIKRAM (B E 6 Symbolic E
Descriptionofthe Inmovable Property:Alha pece and parcel o BULT UP PROPERTY BEARING 09-D, GROUND FLOOR WITHOUTROOF RIGHTS, | | g s, SAVITA DEVI & VR, PARMJEET SN (Co-Borrowen) | o 1002000 ason 100812026 | - o 10 ion Re. 350000
AREAMEASURING 40 SQ. YDS,, (I.E. 33.44 SQ MTRS.), OUT OF KHASRANO 78/5, SITUATED IN THE REVENUE ESTATE OF VILLAGE HASTSAL, — : , R bl
COLONY KNOWNAS OMVIHAR, P(HASE-IIA, UTTAM NP)\GAR,NEW DELHI-110059. Description of the Immovable Property: All that piece and parcel of BUILT UP PROPERTY BEARING NO. T-72, NOW KNOWN AS T-72A, WITH
ROOF/TERRACE RIGHTS, LAND AREA MEASURING 50 SQ. YDS., SITUATED IN THE AREA OF VILLAGE KHYALAAND THE COLONY KNOWN AS
1. Loan Account No. DL/DEL/DLHI/A000003838 10.12.2025 And Rs. 23,68,694/- 26/03/2026 Rs. 32,19,300/- VISHNU GARDEN, T-BLOCK, NEW DELHI-110018
MR. ROHIT SURI (Borrower) Rs. 25,20,631/- as on 10/08/2026 |~ _Symbolic Rs. 3,21,930/- 3 ]
] i —— 7 Loan Account No. DL/OKH/OKHL/A000001110 21.01.2026 And Rs. 14,76,184/- 08/04/2026 |  Rs. 20,88,400/-
& MRS. HARLEEN KAUR & MR. RAVI SURI (Co-Borrower) Possession Rs. 10,000/- MR. AJIT SINGH (Borrower) e 10000 Symbolic ] Re. 2,08 840
Description of the Immovable Property: Al that piece and parcel of FIRST FLOOR REAR RHS UNIT WITHOUT ROOF RIGHTS, AREAMEASURING 50 & MRS. ARIFAARIFA (Co-Borrower) Y Possession | Rs. 10,000/~
SQ. YDS BUILD UPON PLOT BEARING NO. 32, AREA MEASURING 200 SQ. YDS PART OF KHASRANO. 105/10, VILLAGE PALAM, COLONY ALSO '
KNOWNAS VISHWAS PARK. BLOCK E. UTTAMNAGAR. NEAREST LANDMARK GURUDWARAHAR RAI SAHIB JI. NEW DELHI-110059 DeSCprtIOI‘\ of the Inmovable Property All that plece and parcel of BUILT UP PROPERTY BEARING MPL NO. Wz- 6, ENTIRE GROUND FLOOR REAR
: : : : - RHS, WITHOUT ROOF/TAERRACE RIGHTS, LANDAREAMEASURING 59 SQ. YDS, (I.E. 49.33 SQMTRS) OUT OF KHASRANO. 67/24/2, SITUATED IN
12. Loan Account No. DL/DEL/DLHI/A000004204 10.12.2025 And Rs. 46,09,341/- 26/03/2026 Rs. 64,04,900/- REVENUE ESTATE OF VILLAGE HASTSAL, COLONY KNOWNAS OMVIHAR, PHASE-IIl, UTTAM NAGAR, NEW DELHI-110059.
& (R. KHUSHANK KOHL (Borrowe) Rs. 49,86,201/-as on 10/08/2026 | Symbolic Rs. 640490 [73 Loan Account No. DLIOKH/OKHL/A000001203 27012026 And Rs. 20,28,204 | 08/04/2026 | _ Rs. 27,70,000-
(Co-Borrower) Rs. 10,000/- MR. JAI PRAKASH (Borrower) Rs. 21,30,427/- as on 10/08/2026 | _Symbolic Rs. 2,77,000/-
cription of the Inmovable Property: All that piece and parcel of upper ground floor, without roofrights, plotno- WZ-181, measuring 78 Sq. Yds., situatedin & MRS. KOMAL KOMAL (Co-Borrower) Possession Rs. 10,000/-
lony, galino. 12, New Delni-110018. Description of the Inmovable Property: All that piece and parcel of Built-up First Floor (back Side), Without Roof/terrace Rights, Built On Portion Of Property
13. Loan Account No. DL/DEL/PAND/A000000677 110.12.2025 And Rs. 19,92,867/- 14/04/2026 Rs. 28,01,900/- Bearing No.A-62, Area Measuring 50 Sq Yards (i.e. 41.81 Sq Mtrs.), Out Of Khasra No. 20/1 And 20/10, Situated In The Area Of Village Razapur Khurd, Colony
MRS. TANIYA CHOUHAN (Borrower) & MR. MANOJ (Co-Borrower)| Rs. 20,69,612/- as on 10/08/2026 Symbolic Rs. 2,80,190/- Known As Mohan Garden, InBlock R-lIl, Uttam Nagar, Near Rahul Chowk, New Delhi-110059.
e Rs. 10,000/- 39 Loan Account No. DL/OKH/OKHL/A000001255 21.01.2026 AndRs. 16,32,209- |  08/042026 | _ Rs. 21,81,300/-
Description of the Inmovable Property: All that piece and parcel of PROPERTY NO 243 & 244, THIRD FLOOR REAR SIDE WITH ROOF RIGHTS, AREA MR. SHVEEN KUMAR MEHRA (Borrower) Rs. 16,57,490/- as on 10/08/2026 Symbolic Rs. 2,18,130/-
MEASURING 66.75 SQ. YDS (OUT OF 133.5 SQ. YARDS) PART OF KHASRANO 346 T BLOCK EXTENSION, VILLAGE BINDAPUR, UTTAM NAGAR, T- & MRS. SONIA MEHRA (Co-Borrower) Possession | Rs. 10,000/
BLOCKEXTN, NEAR SURYAMODEL SCHOOL, DELHI-110059, Description of the Immovable Property: All that piece and parcel of BUILT UPPROPERTY BEARING NO. D-65, SECOND FLOOR WITHROOF/TERRACE
14. Loan Account No. DL/DEL/PAND/A000001685 10.12.2025 And Rs. 38,52,176/- 26/03/2026 Rs. 55,02,500/- RIGHTS, LAND AREAMEASURING 50 SQ. YARDS (19' X 24'), PART OF KHASRANO. 13/15, SITUATED IN THE AREA OF VILLAGE KHYALA, COLONY
MR. NITESH SAWHNEY (Borrower) Rs. 41,77,873/- as on 10/08/2026 Symbolic Rs. 5,50,250/- KNOWNAS RAVINAGAR EXTENSION, NEW DELHI-110018.
& MRS. ANJU SAWHNEY (Co-Borrower) Possession Rs. 10,000/- 40 Loan Account No. DL/SDR/SDRA/A000000621 21012026 And Rs. 19,09,623/- |  08/04/2026 |  Rs. 29,19,300/-
Description of the Inmovable Property: All that piece and parcel of FIRST FLOOR WITHOUT ROOF RIGHTS BUILD UPON PLOT NO RZ- 2/9, AREA MRS. PINKI PINKI (Borrower) Rs. 19,60,302/- as on 10/08/2026 Symbolic | Rs. 2,91,930/-
MEASURING 100 SQ. YDS. PART OF KHASRANO. 30/4, SITUATED AT VILLAGE DABRI COLONY ALSO KNOWN AS DABRI EXTENSION, GALINO-3, & MR. DINESH KUMAR (Co-Borrower) Possession | Rs. 10,000/-
VAISHALI, NEARBY JINDAL PUBLIC SCHOOL, NEWDELHI-110045. Description of the Immovable Property: All that piece and parcel of BUILT UP ENTIRE FIRST FLOOR WITHOUT ROOF RIGHTS, OUT OF PROPERTY
15. Loan Account No. DL/JNK/JNKP/A000001157 10.12.2025 And Rs. 19,71,994/- 26/03/2026 Rs. 75,73,200/- BEARING NO. D-2/18, AREA MEASURING 65 SQ. YDS,, |.E. 54.36 SQ. MTRS., OUT OF KHASRA NO. 16/19, SITUATED IN THE AREA OF VILLAGE
MR. SANJAY KUMAR (Borrower) & MRS. DIMPLE (Co-Borrower) | Rs. 19,66,272/- as on 10/08/2026 Symbolic Rs. 7,57,320/- ASALATPUR KHADAR, COLONY KNOWNAS JEEWAN PARK, INBLOCK D-2, UTTAMNAGAR, NEW DELHI-110059.
Possession Rs. 10,000/- 41 Loan Account No. DL/UTM/UTTM/A000001386 21.01.2026 And Rs. 36,76,121/- | 08/04/2026 Rs. 50,00,000/-
Description of the Immovable Property: All that piece and parcel of st FLOOR WITH ROOF RIGHTS BUILD UPON PLOT NO. RZ-A3/113, AREA MR. MOHD DANISH (Borrower) Rs. 39,38,463/- as on 10/08/2026 Symbol_ic Rs. 5,00,000/-
MEASURING 150 SQ. YDS., OUT OF KHASRANO. 68, GALINO.1, SITUATED AT VILLAGE NASIRPUR COLONY KNOWN AS DURGA PARK, NEARBY & MRS. NEEDHI PRIYADARSHI (Co-Borrower) Possession | Rs. 10,000/
GOVT. SCHOOL, PALAM, NEW DELHI-110045. Description of the Immovable Property: Al that piece and parcel of BUILT UP UPPER GROUND FLOOR BACK LEFT HAND SIDE WITH COMMON ROOF
161 Loan Acoount No. DLAKIVMHVRIADO00001%9 10122008 And Rs. 1627080 | 200032026 | Rs. 22478001 | | SELCIASRANG, 417 AND 418, SITUATED N THE REVENUE ESTATE OF VILLAGE NAWADA MAZRA HASTSAL, COLONY KNOWN AS HOHAN
MR. AMIT YADAV (Borrower) Rs. 16,74,390/- as on 10/08/2026 Symbolic Rs. 2,24,780/- - ) ‘
& MRS. RAMAWATI DEVI (Co-Borrower) Possession Re. 10,0007 GARDEN INBLOCK L-EXTN-IIAND L-EXTN, UTTAMNAGAR, NEW DELHI- 110059 _
Description of the Imovable Property: All that piece and parcel of Plot No 134 B, Upper ground floor, without roof rights, area measuring 50 Sq. Yds. Outof| 42 Loan Account No. DL/UTM/UTTM/A000001442 21.01.2026 And Rs. 27,29,186/- 08/04/2026 | __ Rs. 47,98,700/-
khasrano.59/25, situated in village Hastsal known as Mohan Garden, Block-L, Uttam Nagar, Nearby Happy Chowk, New Delhi-110059 MRS. SIMRAN DEVJANI (Borrower) Rs. 28,91,596/- as on 10/08/2026 Symbolic Rs. 4,79,870/-
17 Loan Account No. DL/PLM/DWSN/AQ00000184 10.12.2025 And Rs. 20,24,819/- | 26/03/2026 Rs. 26,47,400" S MR. LAXMAN (Co-Borrower) Fossession Rs. 10,000/-
i MR. MONU SINGH (Borrower) R '2 ] '7 1783 : ] 0 /Oé 12006 Symbolic Rs: > 6 7 7 a00- Description of the Inmovable Property: All that piece and parcel of BUILT UP SECOND FLOOR, WITHOUT ROOF/TERRACE RIGHTS IN PROPERTY
& MRS. SEEMA (Co-Borrower) S.£1,14,/63-as on Possession — BEARING NO. 47, LAND AREA MEASURING 90 SQ. YDS,, (I.E. 75.24 SQ. MTRS.,) OUT OF KHASRANO. 18/18 & 23, SITUATED IN THE REVENUE
: . . . . Rs. 10,000- ESTATE OF VILLAGE MATIALA, COLONY KNOWNAS NEW T-BLOCK, PHASE-II, UTTAMNAGAR, NEW DELHI-110059
Description of the Immovable Property: All that piece and parcel of 2nd Floor, Front Side, area measuring 50 Sq. yds., build upon plot no. 46 B, area
measuring 100 Sq. Yds., forming partof khasra no. 38/14, situated atvillage Hastsal, abadi known as Vikash Nagar Extn. Biock B, UttamNagar, Delhi-110059. | 43 VR FYA.ljoFa\pA/fJ‘CTSOUM No. %RA/IISI?KF;{E\SE\ARQES?QOE?\;-ES AKILA 21.01.2026 And Rs. 14,73,079/- Oglon%zo(l)izcs | __Rs.19,18,100/-
18, Loan Account No. DL/UTM/UTTMIA00001542 10.12.2025 And Rs. 12,32,740-- |  26/03/2026 Rs. 16,78,300/- Yy o & R e (Co-Borrower) Re. 1513451 as on 100812026 | o ssion | — oot ST
MR. RITIK RAUSHAN (Borrower) Rs. 12,97,124/- as on 10/08/2026 Symbolic Rs. 1,67,830/- Bescrofion ofthe] bieP o 5 T Uooe oo I Fios LR g SaePart SO Wi RooTorace R
& MRS. SHAKUNTLA DEVI (Co-Borrower) Possession Rs. 10.000/- escription of the Inmovable Property: All that piece and parcel of Upper Ground Floor Left Hand Side Portion (western Side) Without Roof/terrace Rights
— . L . . . ; it OfBuilt-up Property Bearing No 61. New No. A-200, Area Measuring 40 Sq. Yds., |.e. 33.45 Sq. Mtrs., Out Of Khasra No. 112/15, Situated In The Area Of Village
Description of the Immovable Property: Al that piece and parcel of Unitno. 117, areameasuring 40 Sq. Yds., third floor, rear RHS with roofrights, build up plot Palam, Colony KnownAs In Block-A, GaliNo. 8, Madhu Vihar Road, Raja Puri, Uttam Nagar, New Delhi-110059.
no. 76, outofkhasrano. 104/8/1, situated in village palam, abadi known as Raja Puri, Block E, Near Sanjavani School, GaliNo. 11, Uttam Nagar, Delhi-110059. m Toan AccouriNo. DLIKRB/KRBH/AO00001220 57.01.2026 And Rs. 20.53.149/- 0810472006 Re. 40.83.4007
MR. ROHAN CHOPRA (Borrower) Rs. 22,49,635/- as on 10/08/2026 ng?etgi'gn Rs. 5,03,500/- & MRS. SHABANAM SHABANAM (Co-Borrower) o Possession Rs. 10,000/-
—& MR, JASPREFT CHOPRA (Co-Bomower) - - , _ Rs.10000- Description of the Immovable Property: Allthat piece and parcel of PROPERTY NO. RZ-DI59-A, PVT. NO. 301, THIRD FLOOR WITHOUT ROOF RIGHTS,
Description of the Inmovable Property: All that piece and parcel of Entire Third Floor with roof rights of southern side property bearing no. S-1/80, Municipal LAND AREA MEASURING 75 SQ. YARDS (62.7075 SQ. METERS), PART OF KHASRA NO. 83/24, SITUATED IN THE AREA OF VILLAGE PALAM,
No. Wz-42, Havmg plot no. 79, land area measuring 100 Sq. yards, falling in khasra no. 4, situated in the village Nangli Jalib, colony known as old Mahavir COLONY KNOWNAS MAHAVIR ENCLAVE, NEW DELHI- 110045.
Nagar, New Delhi-T10018. T Loan Account No. DLIDEL/DLHI/A000004529 21012026 And Rs. 2163,529- | 0810412026 Rs. 29,4800
20. Loan Account No. DL/MHV/MHVR/A000000014 108.09.2025 And Rs. 24,11,818/- 15/12/2025 Rs. 22,89,400/- MR. SURENDER SINGH (Borrower) Rs. 23.43.190/- as on 10/08/2026 Symbolic Rs. 2,94.480/-
MR. TAJFARWASI ALIAS TAJFAR (Borrower) Rs. 24,43,629/- as on 10/08/2026 PSymbol,lc Rs. 2,28,940/- & MRS. URMILA DUHAN & RITU RANI (Co-Borrower) Possession | Rs. 10,000/-
& MS. SIMRA KHAN & MR. PREM CHAND YADAV (Co-Borrower) ossession Rs. 10,000/ Description of the Inmovable Property: All that piece and parcel of Built up property bearing no. 1-C, First Floor, without roof/terrace rights, admeasuring
Description of the Inmovable Property: All that piece and parcel of PLOT NO 60, THIRD FLOOR, BACK RIGHT HAND SIDE, AREAMEASURING 50 SQ. 58.33Sq. Yds. i.e.48.76 Sq. Mtrs., (Size 21' X 25'), out of khasra no. 75, street no. 12 (Old Gali no. 9), situated in the revenue estate of village Dindar Pur, area
YARDS, OUT OF KHASRANO. 20/20, SITUATED INMOHAN GARDEN R3, INBLOCK B, VILLAGE RAZAPUR KHURD, UTTAM NAGAR, DELHI-110059 abadi known as colony Dindar Pur, Najafgarh, New Delhi-110043.
21. Loan Account No. DL/DEL/DLHI/A000004025 07.11.2025 And Rs. 24,36,298/- 10/02/2026 Rs. 33,18,700/- 46 Loan Account No. DL/DEL/DLHI/A000005274 21.01.2026 And Rs. 15,28,266/- 08/04/2026 |  Rs.17,21,000/-
MR. SANJAY KUMAR SHARMA (Borrower) Rs. 26,68,183/- as on 10/08/2026 Symbolic Rs. 3,31,870/- MR. JITENDER JITENDER(Borrower) & Rs. 13,74,412/- as on 10/08/2026 Symbolic | Rs. 1,72,100/-
& MRS. NISHA SHARMA (Co-Borrower) Possession Rs. 10,000/- MRS. SHIVANI RANI (Co-Borrower) Possession | Rs. 10,000/~
Description of the Inmovable Property: All that piece and parcel of BUILT UP PROPERTY BEARING PLOTNO 14 & 15, FIRST FLOOR, WITHOUT ROOF Description of the Inmovable Property: All that piece and parcel of Built Up Second Floor Rhs Unit Without Rooffterrace R|ghts In Area Measuring 35 Sq.
RIGHTS, FRONT MIDDLE RHS, AREA MEASURING 55 SQUARE YARDS, KHASRA NO 317 AND 318, SITUATED IN THE REVENUE ESTATE OF Yds., Portion Of Property Bearing No. K-18, Out Of Total Area Measuring 77 Sq. Yds., Out Of KhasraNo. 88/17, Situated In The Area Of Village Hastsal And The
VILLAGE NAWADA, MAZRAHASTSAL, COLONY KNOWNAS SIDHATRIENCLAVE, GALINO 3, UTTAMNAGAR, NEW DELHI-110005 CoIony KnownAs K-block, Bal Udhyan Road, Uttam Nagar, New Delhi-110059
22. Loan Account No. DL/NGL/MEBH/A000000617 07.11.2025 And Rs. 23,25,518/- 10/02/2026 Rs. 31,98,800/- 47 Loan Account No. DL/DEL/DLHI/A000002120 15.04.2026 And Rs. 42,44,614/- 14/07/2026 Rs. 67,69,200/-
MRS. SUJATA SUJATA (Borrower) Rs. 23,78,023/- as on 10/08/2026 Symbolic Rs. 3,19,880/- MR. HIMANSHU KHURANA (Borrower) Rs. 42,57,497/- as on 10/08/2026 Symbolic Rs. 6,76,920/-
& MRS. HIMANSHI PRASHAR (Co-Borrower) Possession Rs. 10,000/- & MRS. ANJU ALIAS ANJU KHURANA (Co-Borrower) Possession | Rs. 10,000/
Description of the Inmovable Property: All that piece and parcel of BUILT UP PROPERTY BEARING PLOT NO-K-2, K-3, K-4, K-5, K-6 AND K-7, SECOND Description of the Inmovable Property: All that piece and parcel of UPPER GROUND FLOOR, FRONT SIDE FLAT, PVT UNITNO. 101, WITHOUT ROOF
FLOOR, BACK SIDE RHS, WITHOUT ROOF TERRACE RIGHTS, AREAMEASURING 660 SQ. YARDS., OUT OF KHASRANO-37/2, SITUATED IN THE RIGHTS, OUT OF PROPERTY BEARING NO. 250-A, AREAMEASURING 110 SQYDS., OUT OF KHASRANO. 670, SITUATED IN THE AREAOF VILLAGE
REVENUE ESTATE OF VILLAGE NAWADA MAJRA HASTSAL, AREAABADI KNOWN AS COLONY VIPIN GARDEN EXTN., BLOCK-K, GALI NO. 34-A, NAWADA, UTTAMNAGAR, NEW DELHI-110059.
UTTAMNAGAR, DELHI-110059 48 Loan Account No. DL/DEL/DLHI/A000002756 15.04.2026 And Rs. 30,14,6141- | 14/07/2026 Rs. 42.40,800-
23. Loan Account No. DL/DEL/DLHI/A000001642 21.01.2026 And Rs. 28,13,175/- 08/04/2026 Rs. 34,61,500/- MR. LOKESH KUMAR SINGH (Borrower) Rs. 30,35,710/- as on 10/08/2026 Symbolic Rs. 4,24,080/-
MR. RAHUL RAHUL (Borrower) Rs. 30,15,735/- as on 10/08/2026 Symbolic Rs. 3,46,150/- & MR. BHAWESH SINGH (Co-Borrower) i | Possession | Rs. 10,000/-
& MR. MUNESH MUNESH & MRS. USHA (Co-Borrower) Possession Rs. 10,000/- Description of the Inmovable Property: Al that piece and parcel of Upper Ground Floor, Front Side, Lhs, Without Roof Rights, Built On Property Bearing Plot

Description of the Inmovable Property: All that piece and parcel of BUILT UP THIRD FLOOR, WITH ROOF/TERRACE RIGHTS, (FRONT MIDDLE), AREA
MEASURING 60 SQUARE YARDS, (PVT NO. 402) OUT OF ABOVE SAID PLOT BEARING NO. 3-B AND 4-B, (TOWER-II), KHASRA NO. 590 & 631,
SITAUTED IN THE REVENUE ESTATE OF VILLAGE NAWADAEXTENSION, BLOCK B-4, UTTAMNAGAR, NEW DELHI-110059

.. . epaper.financiaiexpress.cun‘. .

No. E-7, E-6 And Portion Of PlotNo. E-5,Admeasuring 75 Sq Yards, |.e.62.71 Sq Mirs. Approx Out Of Khasra No. 39, Situated In Village Nawada Majra Hastsal,
Colony Known As Vipin Garden Extn. GaliNo. 34a, Sinha Gali, Uttam Nagar, New Delhi-110059.
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Whilst care is taken prior to
acceptance of advertising
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its contents. The Indian
Express (P) Limited cannot
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associations or individuals
advertising in its newspapers
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